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No. A1-935/2020. 23rd January 2020.

Notice is hereby given to all whom it may
concern that P. Christudas, residing at C. S. Bhavan,
Kallidanthi, Vadakara, Marayamuttom PO., Perumkadavila
Village, Neyyattinkara Taluk, Thiruvananthapuram District,
Kerala State has applied for a legal heirship certificate to
receive the benefits from Norka and al other benefits due
to his son Nishanthdas, C. S., who died on
17-8-2019. Enquiry conducted through the Village Officer,
Perumkadavila reveals that the following person is the
legal heir of the deceased.

Name of the Relationship with Age
legal heir the deceased
P. Christudas Father )

The mother of the deceased is still alive. Objection
if any against the issuance of the legal heirship certificate
to the above said person has to file in person before the
undersigned within 30 days from the date of publication
of this notice in the Kerala Gazette. Belated application
and those sent by post will not be considered.
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No. A1-26/2020. 10th January 2020.

Notice is hereby given to all whom it may
concern that Sajitha, V. residing at Nandanam,
Panayidomvilakom, Tirupuram, Kanchampazhinji P. O.,
Tirupuram Village, Neyyattinkara Taluk,
Thiruvananthapuram District, Kerala State has applied for
a legal heirship certificate to receive the various benefits
due to her husband A. Krishna Kumar, Nandanam,
Panayidomvilakom, Tirupuram, Kanchampazhinji P. O. who
died on 11-12-2019. Enquiry conducted through the Village
Officer, Thirupuram reveals that the following persons are
the legal heirs of the deceased.

g. Name of the Relationship with Age
No. legal heirs the deceased

1 Sgitha, V. Wife Viv]
2 Nandana Sgjitha Krishna Daughter 18
3  Dev S. Krishna Son 2
4 Druv S. Krishna 12
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The parents of the deceased are no more. Minor
Children are under the care and protection of their mother.
Objection if any against the issuance of the legal heirship
certificate to the above said persons has to file in person
before the undersigned within 30 days from the date of
publication of this notice in the Kerala Gazette. Belated

application and those sent by post will not be
considered.

Taluk Office, (Sd)
Neyyattinkara. Tahsildar.

Thiruvananthapuram Taluk
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